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AdinounGe msent

Pultiic
(Under Regulation 6 of the Insolvency and Bankruptcy Board of india
finsobvency Resclution Process for Corpor ate Persons ) Regul ations, 201 6)
FOR THE ATTENTION OF THE CREDITORS OF
M/S. Vivin Drugs & Pharmaceusicals Private Limited.,
RELEWVANT PARTICULARS

Namea of Corpomte Deblor Viwin Drugs & Pharmaceucals Private Limited

1.
2. | Date of incomporafon of Corporate Debtor | 2807 2011
A | Authonty under wihich Compoarate Debior | Regster of Companies - Hyderabad
s incoporate d're gistered
4. | Copomie dersty Numberof Corporate | CIN- UMZIZTG 201 1PLCOTSTOM
Debior
5. |Address of Registersd Ofice and Pancipal | 248 14, MNew MLA & MPs Cdony RoadMo. 10C
Ofica §f any) of e Comporate Debior Jubilee Hils. Hydarabad Telangana Indias00033.
& | Imscvency Commencament Date in 112024

mspect of the Corporate Deb tor

7. | EsSrmated date of clo sume of Insokency 1005 H0FS (180 days fromthe date of
Riesaluion Proce s commert ermertof CIRF_a11.11_2024)
8. | Name and regEtraiion number of the Chillak: Ryesh

noency Professonal acing as ntenm | IBSAPAP-POEININT-201811226
reschution pmofessional

9. | Address and e-mai of e imedm B-T25. Westem Plaza, 0_U. C
msauion professonal, as regstenad H 5 Darga Hyderabad S00 008 Elengana
with e Board ohillsl ey es hffiry oo con

10| Address and ssmail fobe used for B-T25. Westem Plaza, O UL Colony
correspondence with the Interm H 5_Daga. Hyderabad 500 008 Elengana
Resoi uson Professional wivin crpiigmad oom

11 Last date fior submission of claims 2512024

12 | Classes of oeditors. F amy. under clawse (b) | Not Applicabie
ofsub sechon (G4 of secion 21, sscertamed
by the Interim Resolfion Profess ional
13| Mame ofinsdvency Professiond s dentiied Mot Appicabe
toact a Authorzed Representaive of Creditors
inaclass (Three mames for each dass)

14 | (8 Rdlevant Foms and Website: hepswwwibbi goinhome downloads
b Detals of Aubhoized Regresan il wes
ae avalabe 2

MNoSce s hereby gven That the Mational Compary Law Tribunal Hyde raibad Bench has ondened he

a orahe reolvency resoluton prooess of MAVIvINDgs & Pharmeos uncals
Frivate Lomatesd on 1111 wickeord erC P (B Mo BT HDE 2024

The credBors of MaVivinDrugs & Phamaceuticsls Private Limded  aee hereby called upon io sulb it
wheedr claims with proof on or before 2611 2004 50 Te (ntenm mesolusion professional at the address
meriored Sgeinal eniry Mo, 100

Thefnancial cred Bors ahall St Twerclarm s wilth peoo fiiry & edromic means only. Al offer Crediior Gm.any
St £ el & swilh prood I person, by postor by el eciorc means

A Anancial oredinor el o aciasass lated agairEt the entry Moo 12, shal indicase ks cholce of
anJthor sed represertaive armong he Fre @ insolwency professona s |isied agan s anfry MNo 1360 ad
s aUhorised nepressn taive of Te cless [specify claes JinFoem C A

Subrrisaon of felse of misesdng paoots of claim ohall S0 e perlhes Sell-
O illasle

Date 1311 2034 Iy ey Rsega but o e s oten ul
Plasce H yderab sd 1B8 VWPA- D01 9P -FODE ' 2017- 201 811226

Wiewd n Dirugs B P srnse eu beads, Pwil ILid
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